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Network of financial institutions in remote areas

533. SHRIBHUPENDER YADAYV : Will the Minister of FINANCE be pleased
to state:

(a) the steps taken by Government to establish an adequate network of financial
institutions in remote and inaccessible tribal belts in States with significant rural tribal
populations to counter the existing informal market which provides credit at extremely
high rates of interest and on arbitrary term; and

(b) the details of measures being taken to increase awareness of, and access
to, existing credit facilities?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRINAMO
NARAIN MEENA) : (a) Inorder to extend the reach of banking to the rural hinterland,
Banks were advised in 2010-11 to provide appropriate banking facilities to habitations
having a population in excess of 2000 (as per 2001 census) under “Swabhimaan™
Financial Inclusion Campaign. Banking facilities have been provided to 74,351 such
villages through brick & mortar branches, business correspondent agents (BCAs) and
mobile banking. Out of these villages, 12059 villages in Left Wing Extremism (LWE)
affected districts, which are tribal dominated, were covered.

(b)  Withaview to scaling up financial literacy efforts, the Scheme for setting
up of Financial Literacy Centres (FLCs) by banks has been revised by RBI vide circular
dated 6.6.2012 advising banks to set up FLCs in all the offices of Lead District Managers.
The objective of Financial Literacy is to aid creating financial awareness and educate
common people on management of money, importance of savings, advantages of saving
with banks, other facilities provided by banks and benefits of borrowing from banks.

As per extant guidelines on Priority Sector Lending, all domestic Scheduled
Commercial Banks (SCBs) are mandated to carmark 40 per cent of their Adjusted Net
Bank Credit (ANBC) or Credit Equivalent amount of Off-Balance Sheet Exposures
(CEOBE), whichever is higher, as on March 31 of the preceding year, for lending to
the priority sector. Within this, sub-targets of 10 per cent of ANBC/ CEOBE, whichever
is higher, as on March 31 of the preceding year, are prescribed for lending to weaker
sections.

Lending to Weaker Sections inter-alia include lending to Scheduled Castes (SCs)
and Scheduled Tribes (STs) along with other categories. The Government Sponsored
Schemes covered under weaker sections also have reservations for these communities.
The flow of credit to weaker sections by Public Sector Banks has steadily increased
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Rs. 2.42,616.74 crore in March, 2011 to Rs. 3,47,352.22 crore in March, 2013. (Source
RBI).

GDP growth targets

534, SHRIY.S. CHOWDARY : Will the Minister of FINANCE be pleased to
state:

(@)  whether Government has fixed any target for GDP for the last three years;
(b)  if so, the details of target fixed/achieved for the last three years;

(¢) the details of target fixed for the current financial year; and

(d) the target achieved till date for the current financial year?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRINAMO
NARAIN MEENA) : (a) Annual Gross Domestic Product (GDP) growth rate targets
are not fixed by the Government of India.

(b)  The growthrate of India’s GDP (at factor cost at constant 2004-05 prices)
has been 9.3 per cent, 6.2 per cent and 5.0 per cent for 2010-11, 2011-12 and 2012-13

respectively.
(¢)  Doesnot arise, in view of (a) above.

(d)  The growth rate of GDP (at factor cost at constant 2004-05 prices) in the
first and second quarters of 2013-14 is 4.4 per cent and 4.8 per cent respectively.

Irregularities in allocation of grants by NABARD

+535. SHRI JUGUL KISHORE : Will the Minister of FINANCE be pleased to

state:

(@)  whether Government has found irregularities in the allocation of grants to
rural poors by the National Bank for A gricultural and Rural Development (NABARD);

(b) ifso, the details thereof for the last three years and the current year, State-
wise with special reference to Uttar Pradesh;

(¢)  whether any action is being taken against the persons found to be involved
in this; and

(d) the other remedial measures being taken by Government in this regard?

tOriginal notice of the question was received in Hindi.



